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Financial Crisis in Sugar Mills of 
Southern States

*106. SHRI M. K. KRISHNAN ■
SHRI P K DEO :

Will the Minister of AGR1CULTURF 
(KRISHI MANTRI) be pleased to state :

(a) whether Government are aware 
that the sugar mills in the Southern States 
are facing serious financial crisis due to hold­
up of heavy stocks ;

(b) whether Government have received 
any memorandum in this regard ; and

(c) the steps taken by Government for 
immediate solution of the problem ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (KRISHI 
MANTRALAYA MEN RAJYA MANTRI) 
(SHRI SHER SIN GH): (a) The sugar 
factories in the Southern States have made 
representations in this regard.

(b) Yes, Sir.

(c) To reduce the difficulties of factories 
carrying larger proportion of stocks to pro­
duction, releases of sug^r for sale are now 
being made in proportion to stocks held 
instead of production. Additional releases 
of sugar have also been given to such 
factories,
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Relay Hunger-strike by Workers of Balladtla . 
Iron Ore Project, Madhya Pradesh

*108 SHRI S P BHATTACHARYYA: 
Will the Minister of LABOUR AND 
REHABILITATION (SHRAM AUR 
PUNARVAS MANTRI) be pleased to 
state

(a) whether the attention of Government 
has been drawn to relay hunger-strike by the 
worker< of the Bailadila Iron Ore Project, 
Madhya Pradesh ;

(b) if so, the reasons for the hunger- 
strike , and

(c) the reaction of the Government 
thereto ?

THE MINISTER oF  LABOUR AND 
REHABILITATION (SHRAM AUR 
PUNARVAS MANTRI) (SHRI R. K. 
KHADILKAR) (a) Yes, Sir.

(b) and (c). Earlier one of the workers* 
unions had submitted a charter of demands 
to the Management regarding implementation 
of revised pay-scales and other fringe benefits 
as recommended by the Wage Structure 
Committee. The dispute was taken up in 
conciliation by the Assistant Labour Com­
missioner (Central), Raipur. Even during the 
pendency of the conciliation proceedings




